Assembly Business
Starred Assembly Question No. *36

From
The Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,
Chandigarh.

To

The Secretary,
Haryana Vidhan Sabha,
Chandigarh.

ogfoea 90

Memo No. PRC/2022/ |5 293 - Dated: 7

Subject :- Starred Assembly Question No. 36 asked by Smt. Shalley Chaudhry,
M.L.A.

Please find enclosed 165 copies of Reply (both in English and Hindi) reply
to the Starred Assembly Question No. 36 asked by Smt. Shalley Chaudhry, M.L.A.. This
question is listed on 09.08.2022.

Drygz—
DA : As above. Superintendent,
for Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,
Chandigarh,&

Endst. No. PRC/2022/ |53 &9~ 96 Dated : 3&[0&(&4&:;

Copies of above reply (as mentioned against each are forwarded to the

following for information and necessary action please :-

1 The Private Secretary to Chief Minister, Haryana, Chandigarh 15 Copies
2 The Private Secretary to Development & Panchayats Minister, 10 Copies
Haryana, Chandigarh
3 The Chief Secretary to Government of Haryana (Pol .Branch). 6 Copies
4 The Secretary to Governor of Haryana, Chandigarh 2 Copies
5 Thé Private Secretary to Chief Secretary to Haryana, Chandigarh 1 Copy
6 The Director, Public Relation Department, Haryana, Chandigarh 5 Copies
7 The Private Secretary to Additional Chief Secretary to Government of 1 Copy
Haryana, Development & Panchayats Department
;Z The Deputy Director Legal, Development & Panchayats Department 1 Copy
7 PA to Director General, Development & Panchayats Department 1 Copy
/33
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DA : As above. Superintendent,

for Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,
Chandigark



*36

*36

To Construct Community Centre

Smt. SHALLEY CHAUDHRY (Nariangarh):

Will the Development and Panchayats Minister be pleased to state
that :-

a)

whether it is a fact that there is no community centre for
scheduled castes in any of the village of Naraingarh Assembly
Constituency for organizing their religious programmes; and

if so, whether there is any proposal under consideration of the
Government to construct community centre for scheduled castes
in the abovesaid villages togetherwith the details thereof ?

DEVENDER SINGH BABLI, DEVELOPMENT & PANCHAYATS MINISTER

a)

No sir, community centres existing in villages of Naraingarh
Assembly Constituency can be used by any community for
organizing their social/religious programmes.

There is no proposal under consideration of the Government to
construct community centres for scheduled castes only in the

abovesaid villages.
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